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trenching luying of OFC from RCC o
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The undersigned informs that the Original Share certficate bearing , an oquity hapter (Is38 of C:

cartificate no 1423 issued by CARBORUNDUM UNIVERSAL| | |Rio T2 Jan Abilash 3rd Floor, No- Raguiatrs 2018 a4 smanced (SEB| KOR Regulations’}
LIMITED in favor of MrMs DHAVEJI G V R. under foko o | | (14 2nd Cross Street, Unked India .
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y kindly
o tha mentioned number and handover the same
(Say
VENKATA RAYL DHAVEJI CHAXRAVADHANULA |
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Contact number +91 84411 83572

Colony, Kodambakkam, Chennai
Tami Nadu-500024 have changed
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CHANGE OF NAME
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"Updater Servces hlo a povala Part 1X of the Compenss Act, 1958
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WL Secwrhies Linited 51 Copital Markets Limied
GRO U GRO CAP‘TAL LIMITED 106 Foor IIFL Cenke Kamala Oswal SayanRoad, 1801 16 ot AB8 Wi, ParaeCosans Ol
sy 4. Lt 3. masdersaon S - Varg, Lower Pare (West) Oppesds Pars ST Depol, Prsbhaden, Mumbes 400 025 Kurts Comgien, Bancka {E) Morbel 400 051
Masharsghia, Mahanshins, nda m
dwmenn Momar hope Tolephons 481 27193 4300 Tpore 59122 dos0r
R ehants D et gt 1s41 Emait: uds pogotisionwl.com
-y — Website wvmotialoswakgrow.com
oy ey i
oot aanfant eemAn . 2 By i iss D Tal whipd Comh, Ly o gy
Mo rpragfurmprrnirogperin Wois e, Geachy Cpome
ot .“ndn' e —pt

gl eovey
s o 1hargps wipP map Shdann bemtsnry Limesmes mamGpS. Dke L8 sedisut <Poe Cepas

MEG:STRAR TO THE OFFER

Lok lntisns Incls Privats Limind
€101 247 Pak. t Floor LB.S Marg. Vikvol (West)
400

Invesiors may contact the Company Secrelary and

LINKintme

Saniy

Gadrsetesens
b Grtmm

gt Lon) whpd Ggaha, w gt (o4} BADS LAMGSIISE O OKd Nahadakpuram peo-Offse or postOfier roiated gravances inchuding non-
o—mnwﬁu—hmhwxm“h-(wlmhm oyt Triephone +51 810 811 6348 Thocapakkam, Chennei 600 08Y wdmﬂmmﬂmm
Bohani padsh Lk et onig dinas Sudder cpanelon Gag viperd papdas dpasifd. M4 addinte o loa) Websie Tamd Nacka Inche the respactive beneficiacy acoourk, hon-eoept of
on_ Ivasior grievance eeait uds. poGnknime.con Triephone +H1 44 2498023410333 or.
— reduata da yo—y Contact persor: Shark For sl OB reiabed queries are for recressal of complent,
sdobianai nlark ~Gade SEB! rogisiration number INROOXI04058 Invantors may aisowrbe 0 £ BRLMs
homet ot
Ty prpeny 1992
s P omdon — For UPDATER
i & — poromt mwuumumm
- *m—:m‘mm G anty Cguma Oinh_ saed God ey o
010t ted T rames Pinca. Chenrue, Tamd Hacks Revishankar B
wwGere s 1 e 100w s Deie Octooer 3 202} Company Sacretary and Complance Ofiosr
E___L ] il UPDATER SERVICES LIMITED has fad Ihe Prospect.s deied Septembes 28 2023 wih RoC and SEBI The Prospeciss shal be avadable on the wabse of SES! st wwew sebn.gov n, websktes of he Suck
“w—-——l—u——-mw_—&lu—wmm«h-‘- respecively BRUMS 1
g T b Pt et Gy Ly afmen gfory mgeeanmmr i v i npecively should
19 i dnawy L. e aad 120 e dysdtipsn Riak Factors wwudu?wwn
Gopons Oabid Lkse. 415 e Sa koA Oabaos Syig) i 2 am. an bohean Cpbmss Omp hse &3 . oy bollS 191 vs .
dousa chia dismu dipesss waph fusesmicie N ﬁm‘&umumu 1 regrstend, States o eUS S
Baanueiba wpesisGon Famms vsti. samp WROTIALI e v Accordngy e Equaty s delred o, ™

- i gigs vt et
ot Caia el ndern

us




